
THE GAU HATI HIGH COURT AT GUWAHATI
(HrGH cOURT oF AssAlil, NAGALAND, MI,ZORAM llro lnuxlcxlt euorsr;

From

To,

Ref;-

Shri Kaushik Kumar Sharma,
Joint RegistEr (Vigilance),
Gauhau High CouG
Guwahati.

Shri Aparesh Chakavarty
District and Sessions ludge,
Barpeta.

Dated Guwahati, the

Casual leave with slation leave permission'

Your Letter No. DJB.I2716 (E), dtd. 10.09.2021'

NO.HC.VIT-87(PLrt)l2oo7 t4 ZLLJ A

th
September,2021

Yours faithfullY,

srl-
]T.REGISTRAR (VIGII-ANCE)

tlt

Sub

Sir,

With reference to the above, I am directed to inform you that your prayer for

casual leave on 13.09.2021 wlth permission to leave the station' from the

"r"ii.g 
of 11.09.2021 till the morning of 14'09'2021, has been gr-anted' A senior

]udicial-officeratthestationwillremaininchargeofyourcourtandofficeduringyour
absence.

N'remo NO.HC.Vrr-87 (Pt tl) t 2oo7 l 4z L t lA, dated / q' 1' > o L l
Copy to:-

The Project Manager, Gauhati High Court'

[*\'q

.rr. REGTSTRAR ffrcrl-ANcE)

W


